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JllllCration are indicated below: 

S!atel 
Union 

Territory 

Average cost of generatioa 
Hydro Thmnal 

(Paiso/kwh) (Pa.sc/kwh) 

Bihar 
9.() 

(No Hydcl 
generation) 

Uttar Pradesh 4.0 
WClt Bengal 8.0 
Delhi (No Hydel 

generation) 

17.0· 
8.83 

7.50 
5.61 

11.20 

• Average COIIt of generation of Dietrel 
Stations and Nabarblia Thermal 
Power Station. 
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CORRECTION OF ANSWER TO U.S.Q. 
NO. 2132 DT. 1-12-69 reo HUNDI 

TRANSACTIONS 

THE MINISTER OF STATE IN TIlE 
MINISTRY OF FINANCE (SHRI P. C. 
SETHI): In the reply given by me on &be 
ht December, 1969 to unstarred question 
No. 2132, by Hon'ble Shri Sitaram ~ 
regarding Hundi transltcliomt. it was ItaIIDd 
that there was no recent representation in 
this matter from the Bombay Shroffs AUG-
ciation. It is since found that a repre_ta-
tion had been received in July, 1969 fl"Olll 
the Bombay Shroff. Association in regard 
to the operation of the provision in section 
40A(3) of the Income-tax Act which pr0-
vides for the disallowance, in computing 
the profits and gaiM of business or pro-
fession, of any expenditure for wbic:h 
payment is made in a sum exceeding lb. 
2,500 if such payment is made othenrilc 
than by a crossed bank cheque or draft. 
The representation from tbe Bombay 
Sbroffs Association seeks to exclude from 
the operation of the above mentioned pr0-
vision payments for business ~penditure 

made through Darsbani Hundis. Tbe 
Hon'ble Member. Shri Sitaram Kesri bad 
presumably this representation in view 
when formulating the question. 

2. The representation from tbe Bombay 
Shroff. Association is still under considera-
tion of the Government. It is expected 
that a decision in the matter will be taken 
shortly. 

3. The inadvertant omiS'sion to refer to 
this representation in the reply given by 
me to the question is regretted. 

12.24 In. 
CAlliNG ATTENTION TO MATTBR. 
OF URGENT PUBLIC IMPORTANCE 

BANI: ROBBERY IN CALCUlTA 

MR. SPEAKER: Shri Hem Barna. 

SHRI JYOTIRMOY BASU (DiaJDODCl 
Harbour) : On a point of submiSlioa. If 


